SCHEDULE Il FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

B2X SERVICE SOLUTIONS INDIA PRIVATE LIMITED
ﬁt PARTICULARS DETAILS
1 |Name of corporate debtor B2X SERVICE SOLUTIONS INDIA

PRIVATELIMITED

Date ofincorporation of corporate debtor

28/05/2010

Authority under which corporate debtor
is incorporated / registered

ROC, Mumbai

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U74120MH2010PTC203520

Address of the registered office and
principal place of business (if any) of
corporate debtor

Registered. Office:

Unit No.1 & Part of Unit No.3, 1st Floor, |
Wing, Tex Centre, 26-A, Chandivali Road,
Andheri East, Mumbai City, Mumbai,
Maharashtra, India, 400072

Date of closure of Insolvency Resolution
Process

03rd October 2024

Liquidation commencement date of
corporate debtor

03rd October 2024 (Date of receipt of
order: 16th October 2024)

Name and registration number of the
insolvency professional acting as

Ms. Neelima Anil Bhate
IBBI/IPA-001/IP-P01122/2018-

liquidator

Address and e-mail of the liquidator, as
registered with the Board

2019/11900
Address:

401, Citi center, Opposite Ayurved
Rasashala, Karve Road Pune 411004

Email ID: neelima_bhate@yahoo.com

Address:

401, Citi center, Opposite Ayurved
Rasashala, Karve Road Pune 411004
E-Mail Id: b2x.liquidation@gmail.com
11|Last date for submission of claims 15th November 2024

Notice is hereby given thatthe National Company Law Tribunal Mumbai Bench has ordered the
commencement of liquidation of the M/s B2X SERVICE SOLUTIONS INDIA PRIVATE
LIMITED on03.10.2024 (Date of Receipt of order 16.10.2024).

The stakeholders of M/s B2X SERVICE SOLUTIONS INDIA PRIVATE LIMITED are hereby
called upon to submit their claims with proof on or before 15th November 2024 to the liquidator
atthe address mentioned againstitemNo. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by postor by electronic means.

Submission of false or misleading proof of claims shall atiract penalties.

Date : October 20,2024 Name & signature of Liquidator

Place: Pune Ms. NeelimaAnil Bhate
Regn. No. IBBI/IPA-001/1P-P01122/2018-2019/11900
ASF Validity Through 30/06/2024

10]Address and e-mail to beused for

correspondence with the liquidator
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